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Court was not likely to interfere in
this stay order,
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Farm Pension Scheme

1253. SHRI AMARSINH V.
RATHAWA: Wil the Minister of
LABOUR be pleased to state:

(a) the names of States which have
introduced farm pension Scheme in
their States for the benefit of
agricultural workers;

(b) whether Government propose
to introduce such a scheme through-
out the country: and

(c) if not, the rehsons therefor?
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THE MINISTER OF STATE IN THR
MINISTRY OF LABOUR (SHRI T.
ANJIAH): (a) It has been reported in
the Press that Kerala and We:t Ben-
gal are introducing such a stheme.
Details are being obtained from the
concerned State Governments.

(b) and (c). There exists a Central
Standing Committee on Rural Unor-
ganised Labour, to advise Govern-
ment on administrative and jegislative
measures necessary to improve the
conditions of rural workers, A Sub-
Committee of the Central Standing
Committee has recently finalised a
draft Central Bill for agricultural
workers, which is shortly to be con-
sidered by the Central Standing Com-
mittee. This matter would be dis-
cussed in the Labour Ministers’ Con-
ference to be called soon.

Secret  Understanding at Simla

Agreement

1254. SHRI N. E. HORO: Wil] the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that the
farmer Minister of External Affairs
had stated that Prime Minister
Indira Gandhi entered into some
‘secret’ understanding with the then
Pakistan Prime Minister Z. A. Bhutto
at the Simla Conference but he said
he would not disclose it in national
interest;

(b) whether it is also a fact that
the former Minister of External
Affairs had clarified that Government
had no relations with Israel and South
Africa and that passport issued by
India stated clearly its holder could
not visit Isarel and South Africa;
and

(¢) if so, the reaction of Go%ern-
ment thereto?





